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R«eItioa Ia SteelliMlastrJ 

4773. SHRI DIGAMBAR SINGH: 
Will the Minister of STEEL AND MINES 
be pleased 10 stale : 

Ca) whether there is, at present, Ireat 
recession in the Steel Industry; 

(b) tbe total bolding or the Steel 
Authorit) or India Limited (SAIL); 

cc) the total stock yard unsold with tbe 
SAIL; 

(d) whether the marketina orlanisa-
tion or SAIL needs revampin,; and 

(e) if so, the steps proposed to be 
taken to overhaul the entire structure or 
SAIL and cut down its administrative and 
other wasteful expenditure on maintaining a 
huge rentoed office and guttst bouses in the 
Capital, the amount ot' montbly or annual 
rent p:tid for all buildings rented by it 
both for office and residential purposes , 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N.K.P. SALVE) : (a) Though domes-
tic consumrtion of steel has hct"n increa-
sing in past years, durin. 1983-84 there has 
been some decline due INTER ALIA to 
the ready availability or steel and reduction 
in inveDtorie!C by consumers. 

(b) and (c) As on 1-12-1983 the plants 
and homesales stockyards of SAIL had a 
stock of I ,09 million tonnes of steel; this 
was a si8nific~'"t reduction from the stocks 
or 1.45 million tonnes of steel held on 
1-4-1983. 

(d) SAIL has taken a number of 
measures to make the Marketing Organisa-
tion more responsive to customer need~. 

(e) SAIL is keeping ~tS administrative 
and othCT expenditure to the minimum. 
During 1982-83 and April-November. 1983 
SAIL paid Rs. 28.99 lakhs and Rs. 27.46 
lakhs respectively as rent fOf its office :buil-
dings in Delhi and Rs. 16.28 lacs and Rs. 
16.80 lac:s respectively at rent for the resi-
dential accommodations leased for use of its 

officers. SAIL"s expenditure 011 the leasjlll 
of residential accommodation is kept within 
tbe Rules and the employees contriblH. 
towar.ds tbe rent of this accommodation in 
accordance with the Rules of tbe Company. 

ProdaetlOD aDd Requirement of Hea" 
Water for 191J3..84 

4n4. SHRI NAVIN RAVANI: Will 
the PRIME MINISTER be pleased 10 
siate : 

<a> the total repuirement of heavy water 
for the year 1983.84 and the total production 
estimated; 

(b) the steps being taken to produce 
more heavy water witbin rhe country to 
meet the demand; and 

(C) whether heavy water is being impor-
ted to mcct the demand; if so, the quantity 
imported during the years 1981·82 and 1982· 
83 and the amount involved and rrom which 
country? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENEROY~ 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT ($HRI ,SHIVRAJ V. 
PATIL): (a) The requirement of beavy 
water for initial charge is approximately 1 
tonDe per MWe electricity installed. Thus., 
tbe reruirement of a unit with 235 MWe 
electricity is around 250 tonnes. In 
addition, each operating ,unit needs 10 to 15 
tonnes of beavy water per year as make-up. 
It is not considered to be in public interea~ 
to disclose production figures. 

(b) As short term steps, operations 
in the Heavy Water Plants are beinl stream .. 
lined. constraints are being removed and 
whh regard to the plants under; eomn\ission ... 
in,. the same are being expedited and as 
long term steps, additional Heavy Water 
Plants are beini set up. 

(c) There has been limited import or 
heavy water. There' is an existing Contract 
with USSR for import of 256 M. tonna or 
heavy water. The quantities of heavy water 

.. imported and tho total price paid durio. 
1981-83 are at UDder :. 
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Quantity Price C.I.F. ----
1981 40 MT Rs.925.791akhs 

1982 

1983 
SOMT Rs. 1335.749 " 
S5 MT Rs. 1608.42 ... 

C .. es of Car .. Scoot .. Sto_ 
Ia Capital 

4775. SHRI NAVIN RA VANI: Will 
the Minister of HOMB AFFAIRS be pleased 
to state: 

<a) the number oC cases of can and 
scooters stolen resistered with Delhi Police 
dUling the current year up-to-date; 

(b) the number of cases solved and 
tbe cars and scooters recovered; 

(c) the number of persons arrested; 

(d) whether it is a fact that a larae 
number of scooters and motor cycles are 
lyiol with Police unclaimed; and 

(e) if so, since how long and the steps 
taken to dispose them off? 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF HOME AFFAIRS (SHRl 
P. VENKATASUBBAlAH): (a) During 
the current year upto 30tb November. 1983, 
624 cases or car thefts and 847 cases of 
scooter thefts were reported to the Delhi 
Poli,),. 

(b) 42 cases of car theftr and 75 cases 
of scooter theft have been solved. 366 
stolen cars and 372 stolen scooters have been 
recovered. 

(c) 76 persons in cases of car theft 
and 104 person. in cases of SCOOCcr theft 
have been arrested. 

Name of the Total No. No. of 
Group of Emplo,teI Scheduled 

Caltes 

Group 'A' 376 26 

Group 'B' 345 24 

Group 'e' 534 62 

Group'D' 377 122 

(d) and (e) The details of IDOOten/ 
motor cycles Iyinl unclaimed year-wise are 
mentioned below :-

Year Motor Cycle Scooter 
---.- -----

1979 

1980 2 
1981 
1982 2 
!983 21 44 plus one 

Vicky. 

If no claimant comes forward to claim 
tbe vehicle Iyinl with the Police, within the 
prescribed period, such vehicle is sent to 
tbe Police Lines for disposal throu,h 
action. 

ScWaIed Cutes/Tribes Emploreel 
Ia P .... 1Da Comaa"'-' 

4776. SHRI P.K. KODIY AN: Will 
the Minister of PLANNING be pleased 
to state 

<a> the total atrcqh of staff in tbe 
Planning Commission; and 

(b) the percentaae or Schedule Cutes 
and Scbeduled Tribes amoDi the staff with 
break up of tiaures Cor various cateaories of 
posts 7 

THE MINISTBR. OF PLANNING 
(SHRJ S.B. CHAVAN): (a) and (b) Tbe 
total strength of staff (iD pGlition) in the 
PJanniDi CommiuioD, the peroentqe or 
Scheduled Castea/Scbcduled Tribes ADd 
broak up of fiaures for various cateaories of 
posta is aiYCD as under :. 

Percent • ., No. of Perccotqe 
of die Scheduled ofth. 
Total Tribes Total 

7.0 0.3 
7.0 03 

11.6 8 I.S 

32.4 IS 4.0 




